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Delhi Legislative Assembly

_ BULLETIN -PART-II
(General information relating to Legislati’ ve and other matters)
- Monday 2™ April, 2007/12 Chaitra, 1929 (Saka)
No.201

Hon’ble Members are hereby informed that notices for seven resolutions
were received by the Assembly Secretariat till the last date of receipt of Private
Members Resolutions i.e.;, Friday the 30™ March, 2007. The following three
resolutions have been selected on the basis of Balloting. These would be taken up
for discussion on the Private Members Day i.e. Friday the 13" April, 2007:-

1 Shri O. P. Babber This House resolves that “Govt. of India be
requested to make amendments in master plan
2021 in such a manner so that all the
shopkeepers, who are working even today in
residential area are regularized.”

This House further resolves that any commerecial
activity which is going on in residential areas be

also regularized.
2 Sh. Ramvir Singh This House resolves that in order to make local
Bidhuri bodies of Delhi more competent and effective,

Mayor-in-Council System be implemented for
making MCD result oriented, so that aim for
Delhi as a world class beautiful city is achieved.

3 Sh. Subhash Chopra This House recommends that for more effective
and appropriate administration in Delhi Law and
Order, Police and Land be brought under Delhi
Government with immediate effect.

SIDDHARATH RAO
Secretary
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